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Cost Structure of Coal Production

*100. Shrl T. B. Vjttal Rao: Will the
Minister of Steel, Mines and Fuel be
pleased to refer to the reply given to
Starred Question No 180 on the 21st
May, 1857 and state

(a) whether the Commuttee appoint-
ed to examine the cost structure of
coal production has submitted 1its
report,

(b) 1f so, what are the main recom-
mendations,

(c) whether Government have exa-
mined the same, and
r

(d) 1f so, the nature of decision
arnved at”?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) No

(b)Y to (d) Do not arise

Shri T. B. Vittal Rao. May I know
whether this commttee will visit all
coal fields 1n the various States 1n
India or will they confine their study
to Bthar-Bengal coal fields”

Sardar Swaran Singh: They have
already visited some collieries After
more data 1s available, if 1t 1s neces-
sary for them to visit some other col
lieries, they will not hesitate to do 1t

Shri T. B. Vittal Rao: May I know
when this commuittee 1s likely to sub-
mit 1ts report?

Sardar Swaraa Singh: I think 1t
will take some months, maybe 3 or
4 months

Shri Sadhan Gupta. May I know
whether the Government propose to
grant any permission to increase the
price, “pending the report of the cost
structure enquiry committee?

Sardar Swaran Singh: That 1s now
public property As a result of the
tripartite discussion, an agreement
was arrived at to give effect to the
Applellate Tribunal's award both pros-
pectively and retrospectively and it
wag also agreed that a price increase
should be given That price increase
has already been announced
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Shri C. D. Pande: Is 1t likely that
m view of the enquiry committee's
report, there will be a further rse 1n
the cost of coal apart from what has
already been imposed?

Sardar Swaran Singh: I will not
prejudge the 1ecommendations of the

committee

Shri T. B. Vittal Rao: The Labour
Appellate Tribunal’s award will be
implemented over a period of 27
months Instead of waiting for this re-
port, why has this increase been grant-
ed?

Sardar Swaran Singh: I think there
1s some musunderstanding on that
scorte There are two parts of the
Labour Appellate Tribunal's award
One 1~ the wage 1ncrease and the other
1s to hquidate the accumulation on
account of effect having been given
from a 1ctrospective date So, i1t had
1o be given m any case consequent
upon the prospective increase in the
wage anarded bv the Appellate Tri-
bunal So far as the arrears are con-
wined 1t was agreed that they should
also be liquidated over a period The
27 months period 1~ more or less illu-
<01y the final picture will emerge
when the report of the enquiry com-
mittee 15 before the Government

Salaries of Secondary School Teachers

{ Shn Punnoose:
“101 { Shri Vasudevan Nair:
Shri D. C. Sharma:
| Shrimat: Tarkeshwari Sinha:

Will the Minister of Education and
Scientific Research be pleased to lay
a statement showing

(a) the names of the States which
have submitted proposals for 1857-58
under the Central Government's
Scheme of giving subsidy to States to
increase Secondary School Teachers’
salaries, and

(b) the amount sanctioned to each
State for the purpose?

The Minister of State in the Minis-
try of Education and Secientific Re-
search (Dr. K. L. Shrimall): (a) No
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State Government has so for submut-
ted proposals under this scheme.

(b) Does not arise.

Shri Punneoose: May I know
whether any distinction is made bet-
ween teachers m Government schools
and those in private schools?

Pr. K. L. Shrimali: No, Sir, there
is no distinction.

Shri Punnoose: What 1s the total
amount allotted for this scheme”

Dr. K. L. Shrimali: The total
amount will be determined only when
we recelve proposals from the State
Governments. We have told the State
Governments that assistance will be
given to the extent of 50 per cent of
the increased expenditure in raising
‘the salaries of school teachers

Shri Ranga: Is 1t a fact that some
of the States have suggested to the
Government of India that they might
be given some loans to cover their
part of the additional gxpenditure to
be incurred by raising the salaries of
the teachers”

Dr. K. L. Shrimali: With regard to
the primary school teachers, we have
received a request from the Govern-
ment of Andhra

Shri Jangde: How does the pay of
the secondary school teachers in cen-
trally administered areas compare
with the pay of the secondary school
teachers m the States?

Dr. K. L. Shrimali: Very favourab-
ly

Shrimati Tarkeshwari Sinha: Will
the Government give us any idea
about the financial bhabihity of the
Centre by giving this aid to the State
Governments?

Dr. K. L. Shrimali: The proposals
have not yet been received from the
State Governments That can be
determined only when we receive the
proposals.

Shrimati Tarkeshwari Sinha: May I
know whether the Education Minis-
try itself has made any estimate about
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the grants to be given to the States?

Dr. K. L. Shrimali: It 1s not possi-
ble to make any ‘estimate unless we

get defimte proposals from the State
Governments,

Retired Army Officers

-+
102 Shrl Warrior:
Shri Kunhan:

Will the Minister of Defence be
pleased to state*

(a) whether 1t 1s a fact that retired
army officers are being recalled to
service due to shortage of officers;
and

(b) if so, the number of such
officers recalled to seirvice or retained
n service after the age of retirement?

The Deputy Minister of Defence
(Sardar Majithia): (a) Due to a shor-
tage of officers in the Army, Govern-~
ment have decided to re-employ, ac-
cording to actual requirements, re-
tired and rgleased Army officers.

(b) It 15 not desirable m the public
interest to give out this information.

Shri Warrior: May I know why the
Government do not want to consider
sympathetically the promotion of the
junior grade officers to these posts?

Sardar Majithin: I do not follow
what the hon Member means by
Junior grade officers

Shri Warrior:
officers.

Mr. Speaker: The substance of the
question 1s, what 1s the object of re-
calling the people who have retired
instead of promoting or giving oppor-
tunities to the officers below.

Sardar Majithia: The 1dea is, there
1s shortage of officers. You cannot
make up the shortage by promotion.
You have to have these officers in
these ranks You have to recall cer-
tain officers who have passed the age
limit for retirement and have them
back.

Shri Warrior: May I know whether
there are no qualified officers among

Non-commissioned





